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Ucdl / Patentee : 1.G.H.Raisoni College of engineering. 2.G.H.R. Labs and

Research Centre
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a®@ 3rd day of February 2015 @ 3| a¥ & o@fy & fou e offeq R w0 2

It is hereby certified that a patent has been granted to the patentee for an invention
entitled Design & development of brake test rig for all disk brake operated vehicle as
disclosed in the above mentioned application for the term of 20 years from the 3rd
day of February 2015 in accordance with the provisions of the Patents Act,1970.
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Note. - The fees for renewal of this patent, if it is to be maintained will fall / has fallen due on 3rd day of February 2017 and on the same

day in every year thereafter.




